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immediate requirement 
arrived?

has not yet

Sardar S w a p n  Singh: I think that 
is not a very fair assessment.

Shri A j i t , Singh Sarhadi; is it a
fact that the delay at Rourkela is due 
to the lack o f  co-ordination between 
the German directorate and the con
tractors because o f  the keenness o f the 
German directorate to im port as many 
people as possible from  Gemany for  the 
w ork  here?

Sardar Swaran Singh: It is very
difficult to give a summary answer 
But it is a fact that on account o f the 
large number o f  suppliers at Rourkela, 
it is somewhat difficult to bring about 
com plete co-ordination.

Shri Thimmaiah: The Minister has
stated that the delay in the progress 
is due to the contractors. M ay I 
know  the number o f contractors who 
have been blacklisted particularly in 
connection with Rourkela?

Sardar Swaran Singh: I would like 
to have that information from  the 
hon. Member. At any rate, I do not 
know  of anyone having been black
listed.

Shri M orarka: May I know whether 
it is a fact that each day's delay in 
each o f these steel plants costs the 
exchequer Rs. 15 lakhs?

An Hon. M ember: Only?

Sardar Swaran Singh: Delay is al
w ays wasteful. But I have not calcu
lated it.

Shri Damani: M ay I know what is 
the revised capital outlay fo r  these 
plants, and what steps have been 
taken to see that the cost does not 
increase beyond the revised estimates?

Sardar Swaran Singh: There has 
been a slight increase in the estimates 
fo r  a variety o f  reasons, about which 
1 have made elaborate statements 
from  time to tirrte.
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W ill the Minister of Education be 
pleased to state:

(a ) whether the Committee to in
vestigate the reasons for the poor per
formances o f Indian teams and athletes 
in international sports under the 
Chairmanship o f H. H. th® Maharaja 
o f Patiala has submitted its report;

(b) if so, the details thereof; and
(c) the action taken thereon?
The Minister o f  Education (Dr. K. L. 

Shrim ali): (a) No, not yet.
(b) and (c ). Do not arise.

Shri Supakar: So far as the perfor
mance is concerned, there is a serious 
complaint that the defective choice of 
our candidates for  sports events is 
responsible fo r  our poor performance 
in these international sports. May I 
know whether Government have any 
machinery fo r  the choice of candi
dates and whether they are going to 
im prove it in the near future? May I 
also know whether the Defence Ser
vices have any co-ordination with the 
Education Ministry in the selection of 
candidates for these sports events in 
the international sphere?

Dr. K. L. Shrimali: Selection of
teams is made by  the Indian Olympic 
Association which is the supreme body 
as far as selection o f teams is concern
ed. Government do not interfere in 
the selection o f teams. In fact, that is 
in the constitution of the International 
Olympic Association. With regard to 
tne second question as to how the 
procedures can be improved and what
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w e can do to im prove our sports and 
w hat other methods and means we 
could adopt, Governm ent have ap
pointed this Committee. I hope to 
be able to tell the House m ore definite
ly about the measures w e adopt after 
the Report o f the Committee has been 
submitted. I ,am  expecting the R e
port by the end o f  this month.

Shri H. N. M ukerjee: May I know  if 
the Minister has noticed a Press state
ment allegedly made by the ch ef de  
m ission o f  our team to the Asian 

mes in Tokyo that our athletes 
re not particularly w elcom e in that 

country? If lhat is so, may I know  
if Governm ent has any idea about the 
unwelcom e conditions in certain places 
which partly reflected on the perform 
ance o f  our athletes?

#
D r. K. I> Shrimali: T here m ay be 

p etty  riv a lr ies  here and there, but I 
th in k as a gen eral ru le, our cou n try
m en and our ath letes are w elcom ed 
w h erev er they go, to w h ich ever 
cou n try  they go.

Shri Tangamani: In the recent A sian  
G am es held in T okyo, the Indian team  
lost the G old M edal in H ockey. M ay 
I kn o w  w h eth er G overnm ent have 
seen reports to the effect that this w as 
la rg e ly  due to bad refereeing? 7f so, 
w hat 'a ctio n  do G overnm ent propose 
to take in the m atter?

Dr. K. h. Shrimali; G overnm ent can 
do nothing about this m atter b e
cause these A sian  G am es are run by 
the O lym pics authorities. A ll that 
w e w an t is that our sportsm en should 
p lay  a fa ir  gam e and our referees 
should set up a high standard. That 
is a ll that w e  can do. I think 
through this alone w e can help in 
this m atter.

Shri Jaipal Singh: May I be per
mitted to supplement the M inister’s 
reply? Throughout the country a 
very w rong idea has spread that we 
have lost the G old Medal in Hockey. 
W e have lost nothing o f  the sort. W e 
are still the G old  Medalists in  the 
O lym pic Games. A ll w e have lost is 
the Asian Games leadership.

Mr. Speaker: We have lost some
thing.

Shri H. N. M ukerjee: Quite apart
from  what the PatialS Com m ittee 
might or  might not say, may I  
know if Governm ent has any scheme 
here and now to provide facilities fo r  
our young people in the countryside 
to have at least the elementary tackle 
and play grounds and also facilities fo r  
stadia and gymnasia in towns?

Dr. K. L  Shrimali: This committee 
which has been appointed by G overn
ment is going into this question. Andr 
as I said, after the report has been 
submitted and examined by G overn
ment, I would be able to say what 
steps they propose to take in this 
matter.

Shri Thanu Pillai: T h e hon. M inis
ter said that G overn m en t w ill not 
in terfere in the selection of th e  
p layers for these teams. A m  I Uv 
understand that even if there be a 
charge of discrim ination in the selec
tion o f the teams G overn m en t w ill not 
in terfere  and w ill leave  it to the com 
m ittee to select their own interested 
people?

Dr. K. L. Shrimali: T here are some 
m atters in w hich G overnm ent have to  
depend on the people; and here is an 
a ll-In d ia  organisation which rep re
sents all the national organisations 
and w e have to trust, our people in 
this m atter.

Shri Supakar: 1 w an t to know  w hat 
is the co-ordination betw een the 
Education and D efence M inistries in 
the training of students from  the 
schools and colleges and also m em 
bers of the D efen ce Forces fo r these 
com petitions; and w h at steps are b e 
ing taken  b y  the M inistries of E d u 
cation and D efen ce to push these 
youn g m en and w om en fo r selection 
b y  O lym p ic  team s.

Dr. K. L. Shrimali: The Defence 
Ministry and the Education M inistry 
have their different fields. But, in 
the field o f  N.C.C. they com e together 
and they have been co-operating both  
for N.C.C. and A  C C




